Annexure 6
Name of the Corporate debtor: M/s. Sarda Agro Oils Ltd ; Date of commencement of liquidation: 09.01.2023 and apppointment o amended on 23.01.2023 (Order made available on 25.01.2023); List of stakeholders as on :05.08.2024
List of operational creditors (other than workmen, employees and Government Dues)
% share in Amount of
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1 BRS Refineries Private Ltd 5 13,61,214 N Form B Nil, As per Information available till N/A . - - 13,61,214 .
date
2 |Southern Power Distribution Company Limited . 821,602 rom :.l‘, s per Information available til WA , 821,602
ate
Sub Total 91,82,816 - . 13,61,214 78,21,602




